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Petition(s) for Special Leave to Appeal (Crl) No(s).2709/2008

KRI SHNA KUMAR GUPTA & ORS. Petitioner(s)
VERSUS
STATE OF WEST BENGAL Respondent ( s)

(Wth appln(s) for permission to place addl. docunents on record,
stay of arrest)

Dat e: 30/09/2008 This Petition was called on for hearing today.
For Petitioner(s)

M. Yadumandem Adv.
M. Rauf Rahi m Adv.

For Respondent (s)
M. Tara Chandra Sharnma, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

The respondent has filed counter affidavit.

List the matter before the Hon' ble Court.

(M P. Bhadran)
Regi strar

rd



